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May I through you, Mr, Chariman,
request the hon. Minister to say
if there has bzen a proper study and
if so, that study should be made
avallable to us.

MR. CHAIRMAN : This is the

question—because of the back-
wardness of that area.
SHRI AJAY SINGH There

must have been a study, I need notice
for this...(Inerrruptions)...1s  he
talking about Gandhidham-Bhuj

section ?
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I thought he was talking of the
whole of Kutch. As far as
Ganchidham-Bhuj  section is
concerned, a study was made. The
first study was made in 1969-70.
The Raiiways again made a study
which was conducted in July, 1980
and on both the occasions the length
of the project, the cost involved
made the project unremunerative.
It was picked up again at the request
of the Cabinst Cowmmittee on Poli-
tical Affairs in 25-11-1981. There
were defence considerations and to
line was extended from Bhuj to
Nalia.
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SHRI ANANTRAY  DEV-
SHANKER DAVE : May I know
from the Minister what are the norms
fixed to convert metre gauge line
into broad gauge line ?

MR. CHAIRMAN : Question
Hour is over.
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Stady on brutality on
. Child Labour
*349. SHRI SURESH
PACHOURI :
SHRI MURLIDHAR
CHANDRAKANT
BHANDARE :

Will the Minister of LABOUR be
pleased to state :

(a) whether . Government’s
attention has been drawn to the news



